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CHAND RAM): (a) to (c). Ships have
been held up in . Bombay Port not
: of mi but large-
ly because of unilateral alteration of
the aceppted paftern of warking of
Pilots and Berthing Masters of Bom-
bay Port Trust.

Discussions have been continuing
with the representatives of Pflot and
Berthing Masters.

On 4th April, 1978, 19 vessels were
watting for berths at Bombay Port.

Accident In Indisn Rxpiosives Limit-
Gomia

5786. SHRI JYOTIRMOY BOSU:
Will the Minister of INDUSTRY be
Pleased to state:

(a) whether on the 3rd March, 1973
there wag one fatal accident in the
factory of Indian Explosives Limited,
‘Gomia resulting in the death of 9
workraen;

() it s0, whether a commission was
set up by the Bihar Government at the
ingtance of the Central Government
to enquire into the jncident;

(c) whether the then Deputy Com-
missioner of Giridih conducted the
inquiry;

(d) if so, what are the details there-
of; and

(e) whether it is a fact that report
of the said inquiry has never geen the
light of the day?

THE MINISTER OF STATE IN THE
MINISTRY QF INDUSTBY (SHRI-
MATI ABHA MAITI): (a) Yes, Sir.

(b) and (c). The District Magistrate
of Giridih conducted the inquiry of
thig accident in accordance with the
provisions of section ‘8’ of the Indian
Explosives Act. 1884. No other Com-
mission was set up for this purpose.

(d) and (e). The report was con-
sidered by the Chiet Controller of Ex-
plosive and the recommendations con-
tained therein were sent to the Indian
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Explosivés ‘Lid., ‘Gomia; for implemen-
tation vide letter No. E. 25(acedt)
EC/47/73,_dated. 11th September, 1975
(Annsxure—I) laid on the Table of the
House. [Placed in Library. See No.
LT—2026/7¢ §

The firm intimated the compliance
of all the recommendations.

Cases. 3 for CRL
from Ministry of Finance
5787. BHRI KANWAR LAL GUPTA:

Wil the Minister of HOME AFFAIRS
be pleased to state:

'(n) how many cases have been re-
ceived by tbhe Home Ministry from the
Finance Ministry for C.B.L inquiry in
the last 6 months;

(b) the details thereof and the
gllegations in each case; and

(¢) what is the report of the CBIL
in each case and what actien has been
taken by it in all these cases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(sx-mx 8. D. PATIL): (a) to (c). The

ion is being collected and will
be laid on the table of the House.

Verghese report on ALR. and T.V.

5788, SHRI P. RAJAGOPAL
NAIDU:
SHRI SUKHENDRA SINGH.
SHRI YASHWANT BOROLE:
SHRI D. B. CHANDRE
GOWDA.

Will the Minister of INFORMATION

-AND BROADCASTING be pleased to

state whether Government have hken
any on the

of the Verghese Committee which sub-
mitted its report regarding the future
set up of Akashwani and Doordar
shan?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): No, Sir. The Report is
under consideration.





